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Date of Decision: 03.02.97

OA 572/96
Vijay Tumar S dh, Artisan Thalazi in the W2stern Failwsy =t Fhulera, Jaipur
Division. | |
... BApplicant
‘ Versus
1. ~ Union of India through General Ma nagar, Western Failway, Plur*hqat@,
Bonday «
2. Divizicnal Failway Managjer (Estall shient), Westsrn Failway, Jaipor
Division, Jaipur. o ‘
“ 3. Senior Divizicnal Mechanical through Westzrn Pailway, Jaipur Division,
Jaipur.
... Respondents
CORAM:
HOLI'BELE MF.COFAL IFISHIA, VICE CHAIPMAN
_ HOL'ELE MR.0.P.ZHAFMA, ACMIVIISTFATIVE MEMREP
For the Applicant ee. Mr.3hiv Kumar
For the Pespondents veo Mr.Zakiv Husea 1n,A1v~wate,hL1@1
holder for Mr.M.Rafiq

ORDER
[ER HOW'ELE MF.GOFAL FRISHIR, VICE CHATRMAN

In this Application u/s 19 of the AAminiatrakive Trikuonals Act, 1985,
applicant, Vijay [imar Sidh, has praped for insection of hiz nsmz in the
v eligibility 1ist az =zlao Fir & medification of the impugned crder dsted

1.10.?6,'at Arni.A-1, to this extent.

2. We have heard the learned connsel for the parties,
3. The applicant is working a3 a Helper Thalasi and he had opked for his
abscrption in the post of [iesel Assigtant. It iz contented that persons
junicr to him have been ipcludsd in the eligbility list and ner-inclusion of
hiz name in the £ligibility list smounts o Jizorimination ajainst him.  The
applicant hag, thersfore, prayed for inseriion of his name: in the =aid list.
The written examination achzduled to bz held pursuant £o nobifica tion dated
20.12.96 has not been held.  The 1fu rzeaid no ification has been canczllad.
A fresh notification shall ncow be made ard it appears from & commurnicat ion
. Jated 9.1.97, producsd by the respondsn tz and which haz besn taksn on vl
that the eligikility list has also bezn cancsllzd and 3 fresh z2liqibilifty
llSt shall now be izsuzd by the adminigtraticon.  In viaw of this development,
Ciaar th» cause of ackion dAoes not survive. The applicant iz fres Lo challengs tha
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frezh eligibility list, if he iz aggrieved by the =ams. The pressnt OA is

dismizzed az having become infructucus. 1 crder asz bo Sosts.
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ADMINISTRATIVE MEMBER VICE CHATPMAN



